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::ORDER::

qrr+q {rcRadll ga qt-.rTirq + umrorErn rr;{r qr6R drqr fu-dr

qqEitgr {l{rf A 3lEr6tff Shri Mahe ndra Kurnar Mchta, Jurlge, MACT,

Prarapgarh d 3lqi tlffq 6+q d 3rfrftff Judge, Family Court, Pratapgarh

d ftm cs qr 3Tfuq G{rt{ii iF fi-grfi{ erEro{'t \'ilEam ftg.fi 7 qa{,",rftd

ftqr qror t r

NoIe- l. He shall dispose of minimum 4090 addirional work as per ctrcular of slandard of

L The cases in which there are direcrlon of higher coura for tlmc bound disposal of
case shall be decided on pnori!y basis.
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Copy forwarded fo the following for informahon and necessary action:-
The Regrstrar Cum Principal Secretary to Hon ble the Chief lusuce, Ralasthan
Brgh Court, lodhpur/ Bench, larpur.
The Secrelary to the Law I\4inister, Government of Rajasthan, larpur-
P S. to All Hon'ble )udges at Jodhpur.

The Prin(rpal Secretary to the Government, Law Department-Cum Legal
Remembrance, Raiaslhan, laipur,
The Accountant General, Ralasthan, laipur.
The Regrstrar ceneral/Registrar (Vig.) / (Admn.) / (Rules) / (Class.) /
(Exam )/OSD(F&I)/(ludicral) Rdtas(han High Court, lodhpur and Registrar hq
At De hr- I
The Regrstrar (Admn.), Ralasthan Hrgh Court Bench, laipur with the request to
drstflbute the copres of thrs order to all the Hon'ble .ludges srttrng at larpur
thro!gh P.S., [4ember Secretary, Rajasthan State Legal Services Authorify
aod all the ludicral Offrcers posted rn the Regrstry at Jarpur Bench, laipur.
Shn lqahendra Kumar Mehta, ludge, I\4ACT, Pratapgarh (RaJ.)
ludge, Family Court, Pratapqarh (Raj )
All lt Regrstrars/ Deputy Registrars, Ra]asthan High Court, lodhpur/ 8ench,
Jaipur-

. Concerned District & Sessrons ludges wrth the request to serve/circulate the copy
of thrs order ro the concerned Colrrts/Omcersffreasury Officers as per drrectlon
issued vrde this offrce letter No 17022 dated 08.10 2015
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12. The Dr.ector, Ralasthan State ludrcia Academy, lodhpur.
li. A.O.l., Class'fication Sedion (Webs(e), Ratasthan Hrgh Court, lodhpur/Bench,

laipur.

REGISTRAR (ADMN.)
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